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(d) Alternative employment bas been 
secured for 662 released ECDs so far. 
943 ECOs are being retained in the Army 
as Permanent Commissioned Officers. 

(e) Ex-Service officers including re-
leased ECOs are enti.led to medical treat-
ment on nominal charges as out-door and 
in-door patien's in military hospitals pr~ 
vided they are in receipt of pension of any 
kind or have s-uffered the disability attri-
butable to or aggravated by military ser-
vice. Those who do not fulfil this condi-
tion. may get trea'ment in military hospitals 
on payment 01 normal charges as nOn-
entitled cases. 

(f) As already stated in reply to part 
(c) of the question, Government are al-
ready taking all possible measures to meet 
the main difficulty of tbe released ECDs 
viz. their rehabilitation in civil life. If any 
other difficulties are brought to Govern-
ment's notice, they will be duly examined. 

MILITARY BASES IN INDIAN OCEAN 

·7. SHRI INDRAJIT GUPTA: 
SHRI VASUDEVAN NAIR: 
SHR! E. K. NAY ANAR : 
SHR! BEDABRATA BARUA: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether Government's attention has 
been drawn to the recent disclosure made 
by the "U.S. News and Views Report" 
about the details of the secret Anglo-
American agreement for setting up a chain 
of military bases in the Indian Ocean; 

(b) if so. whe'lrer Government have 
studied the implications of this agreement 
in relation to the security of India and 
other countries of the Indian Ocean 
region; 

(c) whether Government have lodged 
any protest witb the U.S. and U.K. Gov-
ernments in this connection; and 

(d) if so. what is their reaction? 

THE DEPUTY MINlsrER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
Government have .:cen this report. 

(b) to (d). Tht Government of India's 
attitude in this matter, and the action taken 
with the British Government, was indicated 
in a statement made by the Minister of 
External Affairs in Parliament on the 6th 
April 1967. Government have not taken 
up the matter again with the U.K. &. U.S. 
Governments. The situation is however 
kept under review. The report of the Sub-
Committee on Mauritius Islands was con-
sidered by the Special Committee of 24 
during its session in Africa in I une 1967 
and the issue is likely to come up before 
the present session of the U.N. General 
Assembly. 
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